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ORDER

CP No.1385/I&BP/NCLT/MB/MArV2017

On verification of the Company Petition, for it has been noticed that Certificate ftom

the Financial Institution hasnotbeen filed withthisCompany Petition, thePetitioner is hereby

directed to fumish the same within seven days hereof.

List this matter for hearinS on 23.11.2017
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B, S. V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPA
Member(Technical)


